
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH: 
AT HYDERABAD 

ORIGINAL APPLICATION NO.798 of 1991 

DATE OF JULGMENT: 14th Auqust, 1991. 

BETWEEN: 

Mr. J.,Shankar Rao 	 .. 	 Applicant 

The Assistant Cyjsjoner, 
ICendriya Vidyalaya Sangatan, 
Hyderabad Region, 
B-7, Vilcrampuri, 
Secunderabad. I 	 n~~ 

The Administrative Officer, 
Kendriya Vidyalaya Sangatari, 
Hyderabad Region, 
B-7, Vikrampuri, 
Secunderabad. 	 .. 	 Respondents 

COUNSEL FOR THE APPLICANT: Mr. D.P.Kalj 

COUNSEL FOR THE RESPONDENTS: Mr. N.R.Devaraj, Addl.cGSC 

Hôn'ble Shri J.,Narasimha Murthy, Member (Judl.) 

Hóri'ble Shri RJBALASUBRAMANIAN, Member (Admn0) 



S 

JUDGMENT OF THE DIVISION BENCH DELIVERED BY THE HON'BLE 
SHRI J.NARASIMI-]A MURTHY, MEMBER (JUDL.) 

This petition is filed by the petitioner 

for a relief to direct the respondent authorities 

to consider the applicant for selection for the 

post of U.D.C., reserved for S.C. candidate. He 

also prays for an interim direction to the respondent 

authorities to allow him for interview to be held on 

16.8.1991 for selection to the post of u.DC,, 

reserved for S.C., pending disposal of the O.A. 

We have heard the learned counsel for the 

applicant, Shri D.P.Kali and the learned Additional 

Standing Counsel for the Respondents/Central Government, 

Shri N.R.Devaraj. 

This matter has come up fn before us for 

admission and interim orders. The applicant has 

already appeared for the written examination on 

23.6.1991 for the post of Upper Division Clerk and 

the others who appeared for the written examination 

were called for interview whereas the applicant has 

not been called for interview to be held on 16.8.1991. 

- 



So, we direct the respondents to call the applicant - 

for interview provided he qualified in the written 

test and is eligible. 

4. 	The main application is accordingly disposei3 of 

at the admission stage itself. There is no order as to 

costs. 

(Dictated in the open Cdurt). 

I  A 
(a. NARASIMHA MtJRTHY) 

Member (audi.) 
(R.BATJASUBRAMANIAN) 

Member(Admn.) 

I Dated: 14th August, iggiRegistra r 	s) 

To 
1 .The Assistant conunissioner, Yandriya Vidyalaya 

Santatan, Hyderabad Region, 
B-7, vikraxnpuri, Secunderabad. 

The Administrative Officer, 1ndziya vidyalaya Sangatan 
Hyderabad Region, B-7, Vikraxnpuri, Secunderabad. 

One copy to Mr.D.P.I(ali, ndvocate, 
2-2-1164/15/B, Tilakuagar, Hyd. 
One copy to Mr.N.R.Devraj, Sddl.CGSC. CAT.Hyd. 
One copy to Hon'ble Mr.H.Narasimha Murty, Member(J)CAT.Hyd. 
One spare copy. 

vsn 
pvxn 

S 

a 



$ 

TYPED BY 	 COMPARED BY 
CHECKED BY 	 APPROVED BY 

IN THE CENTRAL ADMINISTRATIVE TRIBUNJJ 
HYDERABAD BENCH AT HYDERABAD 

THE HON'BLE 

THE HON' BLER 

THE HON'BLE MR.J.NARA5IMJtk MIJI..TY:J4(J) 

AND 

THE HON'BLE• MR.R.BALAStJBRAMAtM(A) 

TED; \ k- g -1991 

O4eEfl' JUD24ENT 

/ 

O.A. No.  

W-.PNo 

Admited and Interim diredtions 
issufa. 

M1ed. 
.1 	 • 	 _ 

Disposed of with dir, 
Coitral Adminjstrflc T rMqQd 

CH 

14  
!E 5::E :1::Efg 
M.A.

u.  
rdercd/Rejected 

No order as to ccsts. / 

/ 




